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the Union Territories. The other programme
is run by the Balwadis which are run by the
All-India institutions like the Adimjati Sevak
Sangh and the Harijan Sewak Sangh. These
two All-India institutions get grants from the
Central Social Welfare Board. The crash
programme is run by the States and the Union
Territories and they are directly doing it. There
is no clash in these programmes.

SHRI BAL RAJ MADHOK : My question
is : why you are treating Delhi administration
in a different way ? The Delhi Administration
is on par with the other State Governments
and what policy you follow with regard to
other State Governments, you follow it here
also.

SHRI JAGANATH RAO : I agree that
the Union Territories stand on the same footing
as the State Governments. There is no devia-
tion in regard to Delhi Administration at all.
But, in respect of Balwadis, the grants are
given by the Central Social Welfare Board
through these two All-India institutions. That
is different, whereas the crash programme is
run by State Governments and the Union

Territories.

SHRI RANGA : Isita fact that the local
Governments are consulted before Government
decide upon making any grants to any of these
social welfare organizations and whether the
same procedure is being followed here also ?

SHRI JAGANATH RAO: Yes, Sir. The
same procedure is being followed. There is no
discrimination.
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99 39 FEIT &1 Aqifedt w1 JFT &6
g fFar @t IF qTAAF AT ATHAT
frg w¥;
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THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI M.
YUNUS SALEEM) ¢ (a) No, Sir.

(b) Does mot arise. Such thefts cannot be
the cause of accidents, as before engines are
sent out for working trains, they arc thoroughly
examined to ensurc they are in a safe condi-
tion.

(¢) Yes, Sir. There was a case of attemp-
ted assault on an officer of Gorakhpur Work-
shop at his residence. The motive of assault is
yet unknown. The casc is still under investiga-
tion.

(d) A statement is laid on the Table

of the Sabha.

Statement
Measures to check such incidents are :

(i) Railway Protection Force staff are
posted at all workshops round the
clock.

(ii) Railway Protection Force plain
cloth staff are deputed to keep
strict watch on movement of crimi-
nals,

(iii) Intelligence staff are deputed to
unearth gangs responsible for the
thefts and receivers of stolen pro-
perty.

(iv) All Railway workshops and local
sheds are covered by high boundry
walls and strict watch is exercised
on gates at the time of shift.
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(v) Engines on trial are generally sent
during day time.

(vi) Persons suspected for thefts from
workshops and loco-sheds are taken
up for disciplinary action and legal
action in appropriate cases.
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Fga1 g 5 fow a3 agge #r dfws
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—whcther Government are aware that parts
of the engines that are taken out from
the Railway Loco Workshop for trial, are
stolen in the course of their trial.

ag wda § 1 gwd gaqar 3z 3 fw

In the course of trials no thefts are taking
place.

*ft ssaT faw o gq TifaEl # i
F fau v srav fasaraw ar adf 3990
Y srarg feqr sy o
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& ag o ofafae w30 & fag, afsa
H19 3FFT 9 vezfea qar 2@ §

SHRI J. MOHAMED IMAM : Pilferage
and theft is an admitted fact in the Railways.
The hon. Minister of Railways, Shri Nanda
has laid out a cleven-point programme, one of
the items of which is to bring down pilferage
and thefts and other things through whatever
agency possible. As a result of this programme,
how far has pilferage and theft gone down
in the railways ? What effective steps is he
going to take in this regard ?

Secondly, it is also an admitted fact that the
locomotives, fail and break down in the course
of the journey. This invariably happens on
the metre gauge section between Poona and
Bangalore, and the passengers are put to consi-
derable difficulty. This is attributed to want
of spare parts and breakdown of other essential
parts. What stepsis the hon. Minister going
to take firstly, to put down thefts and pilferage
and secondly to ensure that engines which are
running run to schedule and they do not break
down in the midst of the journey ?

SHRI M. YUNUS SALEEM: So far as
the first part of the question is concerned,
cffective measures are being taken to put down
pilferage and thefts and the results are gradu-
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ally coming out. So far as the sccond part of the
question is concerned, thatis not relevant to
the main question. If the hon. Member is
interested and gives me notice, I shall be able
to answer the question,

THE MINISTER OF RAILWAYS (SHRI
NANDA) : May I supplement the answer given
by my colleague ? Regarding the first part of
the question relating to pilferage and theft, I
fecl emboldened to state before the House that
the efforts which have been made have yielded
very rewarding results, and I am sure that
when this is extended to other areas, there will
be a very great deal of difference in this
matter.

So far as stoppages are concerned, these
must be partly because of some defects in main-
tenance, and I have observed that this is
happening, and we shall make every effort to
see that there is better maintenance.

Replacement of old enginesis also a question
to which we have to give attention. I hope
that the conditions will improve in the course
of the next few months.

SHRI RANGA : A few months or few
years ?

SHRI NANDA : A few months.

SHRI D. N. TIWARY : In the statcment
laid on the Tablc of the House, three steps
have been enumerated in the reply to part (b)
of the main question. We know that several
officers of the RPF, poor chowkidars or cons-
tables have been caught redhanded in dacoities
and thefts. May I know how many of these
RPF men have been caughtin connection with
thefts and dacoities, and whether Government
have taken any steps to weed out such clements
from the RPF so that there may be less of
theft and pilferage ?

SHRI M. YUNUS SALEEM : It is very
difficult to give the numbers of the persons
who have been arrested for committing thefts.
But I can give the information about thefts
from workshops, stores and other places.

SHRID. N. TIWARY : The number of
of persons caught and the amount of thefts may
be given.
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MR. SPEAKER : The main question was
about the thefts. If the hon. Minister is ina
position to answer this, he may do so, or else
he may ask for notice.

SHRI M. YUNUS SALEEM : As regards
the amount of theft, I am in a position to give
details.

SHRI S. KUNDU : He asked how many
persons were involved ?

SHRI M. YUNUS SALEEM : That is very
difficult to say.

SHRI NANDA : There is information about
theft as well as of arrests, arrests of RPF per-
sonnel, railway employees and others up to Sept.
1970. Theft of electrical goods—total RPF nil ;
railway employees 15 and outsiders 38. The
total for all the heads is 14 RPF, 156 railway
employees and 403 outsiders—grand total 573.

SHRI S. KUNDU : He asked about the
Gorakhpur workshop.

SHRI NANDA : This is about the general
question. We are making a number of transfers
immediately at various places. Where RPF
personnel work, wherever sensitive points arc
there, meaning points at which are exposed to
corrupt practices, changes have been made
and more are being made. I believe this will
also lead to very good results.

=t T | c 3 S Sfear @t
@WI ARG A AFIT FIEATE 1 UF
ar gt § arrEr A FIE 14 04T &
AT gEX ST g9 AT & IAF M A
qFGT AT §, TR A AV @ar § g
fagra faar sar § o Ig srg s
FMET Az am fear smar o gmE
adis ag giar § fF ag sz @iz & fasa
ST g @I uaHiEE aF gray g §
saar Agar gfF amad #r miEg
1w AT & fwaar qim W< 9 T4
& uF @re F wT ?

@ A § IR (s Qg A1
wgddt) @ WA FIE  FE@ASE AR
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TTEYT F AT FAT ATFE AWK T
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SHRI S. KUNDU : I would like to know
from the hon. Minister, preferably the senior
one not the junior one....

MR. SPEAKER : Be concerned with the
answer, not senior or junior Minister.

‘SHRI S. KUNDU : I would like to know
whether, particularly in the Gorakhpur work-
shop during the last two years the theft and
pilferage has increcased comsiderably even
though the RPF staff has doubled. Secondly,
apropos the answer given under (vi) ‘Persons
suspected for thefts from workshops and loco-
sheds are taken up for disciplinary action and
legal action in appropriate cases’, I want to
know what is the meaning of ‘appropriate
cases’. How many persons have been appre-
hended, how many legal prosecutions have
started, how many departmental people are
involved and how many have been sent to
prison ?

SHRI M. YUNUS SALEEM: It is very
difficult to give figures with regard to each
workshop. I have figures for concerning thefts
fram workshops and stores.

SHRI S. KUNDU : Why is he repeating
what the hon. Minister has said and wasting
the time of the House ?

SHRI M. YUNUS SALEEM : Why is he
agitated ?

MR. SPEAKER : Be alittle polite also.

SHRIM. YUNUS SALEEM : The value
of property stolen in 1967 is Rs. 2,52,454 ; in
1968, Rs. 1,77,913 ; in 1969, Rs. 1,47,444 ; upto
September 1970, Rs. 2,21,144. Out of these,
the figures relating to property recoverd are
as follows : 1967 Rs. 56,493 ; 1968 Rs. 65, 867 ;
1969 Rs, 30,680, and upto September 1970,
Rs. 29,774, The number of RPF personnel
arrested in 1967 was 56, in 1968 it was 42 and
in 1969 it was 12.

SHRI S. KUNDU : How many in Gorakh-
pur workshop ? Kindly see part (c) of the
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Question which reads :

“whether Government are also aware
that an Officer of the Gorakhpur Loco Work-
shop was subjected to various assaults. .

MR.SPEAKER : It relates to an assault
on an officer.

SHRI S. KUNDU : The Question relates
to Gorakhpur workshop. The entire thing is
about Gorakhpur workshop. You please sce
parts (a), (b) and (c) of the Question.

MR. SPEAKER : Ifhe hasgot the infor-
mation, I have no objection, but you cannot
force him.

SHRI S. KUNDU : I am not forcing him.

SHRI M. YUNUS SALEEM: So far as
the question of assault is concerned, it is a fact
that one officer. .

MR. SPEAKER : That you have already
given. He is asking under this Question some
other facts which are not covered.

SHRI S. KUNDU : The statement in

reply to part (d) of the Question says :
“Persons suspected for thefts from work-
shops and loco-sheds are taken up.. ”

It arises out of the Gorakhpur workshop. The
entire Question is about the Gorakhpur work-
shop.

oY go oo @i : et FAY AFEA A
¥y & qrger NP 9 3aF faafes
Fqr g frogarfeat & aiss fad €
Fm1 IR wgw & fF i fegeaew ®
A aFATd HT AH AT F T3
dR1Y 9T SAARY F 928, qrw A gAY
geafas Aot w1 DA A R 1T AR
agh afal d S AT Atz afswar
Fir gs & IAR oM AR IXAA F
qeZ TRATT A § AT IFAS A1A TF
FgNA R AT A A &7 T ?
@ @@ ¥aw ®N wgw Fig o
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“Most Backward” Classes of West Bengal

*728 SHRI JYOTIRMOY BASU: Will
the Minister of LAW AND SOCIAL WEL-
FARE be pleased to state :

(a) the name of the ‘‘most backward”
among the Scheduled Castes and Scheduled
Tribes in West Bengal, District-wise;

(b) the nature of backwardness;

(c) whether Government have any special
scheme for the economic; educational and
social upliftment of these “most backward"
communities ; and

(d) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF LAW AND IN THE
DEPARTMENT OF SOCIAL WELFARE
(SHRI JAGANATH RAO): (a) The pro-





